CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELLHI
Customs, Service Tax & Anti Dumping Branch
Weekly Statement of dispatch of order from 02/04/2018 to 06/04/2018

S.No Appeal No Application No Order No Order recd. date Dt. Of order
From Secy of sent to CR
President/VP/
Members
Final Orders
ST/52060/2014-
1 CU[DB] FO/ST/A/58793/2017 27/03/2018 28/03/2018
ST/50258/2017-
2 CU[DB] FO/ST/A/50850/2018 27/03/2018 28/03/2018
3 ST/984/2011-CU[DB] FO/ST/A/50852/2018 27/03/2018 28/03/2018
i C/50152/2015-CU[DB] FO/C/A/51049-51057/2018 27/03/2018 28/03/2018
ST/57820/2013-
5 CU[DB] FO/ST/A/50856/2018 27/03/2018 28/03/2018
ST/55228/2014-
6 CU[DB] FO/ST/A/50851/2018 27/03/2018 28/03/2018
ST/54006/2014-
7 CU[DB] FO/ST/A/50945/2018 27/03/2018 28/03/2018
5 C/51895/2017-CU[DB] FO/C/A/50998/2018 27/03/2018 28/03/2018
9 C/53070/2016-CU[DB] FO/C/A/50999/2018 27/03/2018 28/03/2018
10 C/50098/2018-CU[DB] FO/C/A/51000/2018 27/03/2018 28/03/2018
ST/57383/2013-
1 CU[DB] FO/ST/A/51005/2018 28/03/2018 02/04/2018
ST/56171/2013-
12 CU[DB] FO/ST/A/50847/2018 28/03/2018 02/04/2018
AD/51811/2017- FO/AD/A/50883-
28/03/2018
13 CU[DB] 50887/2018 o 02/04/2018
FO/ST/A/51006-
14 ST/826/2011-CU[DB] 51008/2018 28/03/2018 02/04/2018




ST/55208/2014-

FO/ST/A/50853/2018

28/03/2018

. Pl 02/04/2018
B ZL/[-“)D437]37/ 2014- FO/ST/A/50854/2018 28/03/2018 02/04/2018
- ZL/[503B5]24/ A FO/ST/A/50855/2018 28/03/2018 02/04/2018
B iL/[ZO:]ﬂ/ZOB- FO/ST/A/51038/2018 28/03/2018 02/04/2018
P e
. iL/[SDSSJSS/ 2013- FO/ST/A/51042/2018 28/03/ 2018 02/04/2018
B ZL/[50351133/2016- FO/ST/A/51014/2018 28/03/2018 02/04/2018
» C/51913/2017-CU[DB] FO/C/A/51024/2018 28/03/2018 02/04/2018
i zL/ISDS;%/ 2014- FO/ST/A/51016/2018 28/03/2018 02/04/2018
N ZL/[5D9BZ]40/ 2013- FO/ST/A/51013/2018 28/03/2018 02/04/2018
. Z/[SDSSGS/ZOM- FO/ST/A/51022/2018 28/03/2018 02/04/2018
. zL/[.‘;S;]%/zOM- FO/ST/A/51015/2018 28/03/2018 02/04/2018
i (S:L/[EI’DSI:]OQ/ 2014- FO/ST/A/51028/2018 02/04/2018 04/04/2018
) iTL'J/[SD586]15/2014- FO/ST/A/51021/2018 02/04/2018 04/04/2018
. EL/[SDOSIQZ/ZOM- :))é Zz Az{) 51 2963' 02/04/2018 04/04/2018
- zL/{sl,)s;]M/zom- ;Cl’c/) 2;? ’;g 512017’ 02/04/2018 SOATEEE
31 /25{;;?55/2017- :é ‘1“23// ;({ 15;009' 02/04/2018 SR T




AD/50258/2018- FO/AD/A/51099- 03/04/2018 06/04/2018
32 CU[DB] 51100/2018
03/04/2018 06/04/2018
%3 C/51838/2017-CU[DB] FO/C/A/51062-51064/2018 /04/
03/04/2018 06/04/2018
- C/537/2011-CU[DB] FO/C/A/51060/2018 /04/
3/04/2018 06/04/2018
35 C/52770/2016-CU[DB] FO/C/A/51071-51072/2018 03/04/
AD/50003/2018- 03/04/2018 06/04/2018
s / FO/AD/A/51101/2018 Lo
36 CU[DB]
03/04/2018 06/04/2018
- C/51917/2017-CU[DB] FO/C/A/51070/2018 3/04/
MISC ORDERS
ST/52179/2016- 03/04/2018 06/04/2018
/ / ST/MISC/50007/2018 MO/50096/2018 L
1 CU[DB]
5 €/51959/2014-CU[DB] | C/MISC/50725/2017 MO/50102-50103/2018 03/04/2018 06/04/2018
ST/52839/2016- 03/04/2018 06/04/2018
/ / ST/MISC/50139/2018 MO0/50133/2018 /4
3 CU[DB]
ST/56329/2013- 03/04/2018 06/04/2018
/ / ST/ROA/50965/2017 MO/50136/2018 oa
4 CU[DB]
g €/50104/2016-CU[DB] | C/ROM/50690/2017 MO/50125/2018 03/04/2018 06/04/2018
g C/3/2011-CU[DB] C/ROM/50929/2017 MO0/50130-50131/2018 03/04/2018 06/04/2018
. €/50430/2018-CU[DB] | C/MISC/50202/2018 MO/50126-50127/2018 03/04/2018 06/04/2018
8 C/50689/2017-CU[DB] | C/ROM/50891/2017 MO0/50128-50129/2018 03/04/2018 06/04/2018

Kind Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto

uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members

on the same day for the parties and public at large.
Thus all the interested parties and other information seekers under R.T.I Act may

download these orders from CESTAT website.

plul ¢

Deputy REGISTRAR




